.

Fort Ho Eo TWo-33004/99

The Gazette of Fudia

| 94] ' =3 fawett, 'q‘-rrm,muﬂ 22, 2011/%TH 3, 1932
No. 94] NEW DELHI, TUESDAY, FEBRUARY 22, 2011/PHALGUNA 3, 1932

wepf WA
( wwgfa s )
arferET
=€ feeht, 15 Al 2011 _
anE A, 106(30) —TAG T TR B, 1975 (1975 %1 2281) Tt 41 28 T e iR T
@ﬁtwwwﬁmfmqﬁﬁuﬂﬁ?ﬁ,mozﬁwﬂrﬂ?%wmmﬂmﬁhmgﬁ#@m
ﬁwﬂﬁmwimmﬁm?ﬂwﬁmmtwmmﬂé,mwﬁﬁWﬁwmﬁﬁﬁm
ﬁﬁwm%,w: — o
1.mmmmm.—ﬂ)ﬁﬁﬁwﬁmmm‘wmwmﬂmﬁﬁw,2011’%t
(2) 3 Fafpre TR i v w e @ v : :
z.uﬁdﬁw,wmmﬁ,wﬁwmmmﬁﬁ:
mﬂﬂmmﬁwm'—rﬁ!ﬁsﬁ:
(i) a\éﬁw;uhmﬁu’mﬁqﬁ%‘;
(ii) XfvF wegd SR T AT T :
(i) wmmmmmm@mmmﬁwﬁﬁmmmsmﬁmm
%a&mﬂﬂmﬁm’imwﬁﬁmm; , .
(iv) = 1@ faiw mﬁﬁmuﬁa%ﬁﬁﬁmaﬁﬁﬁmmﬂmﬁmﬁmﬁmﬁamwﬁmﬁ
ffrael & f B R ) -
3,qﬁﬂm¢fmﬁﬁmﬁmmaﬂmﬂﬁ,mﬁmﬁﬁ:
() iR < ST T T e A, 1975 (1975 =1 227 ¥ E;
(@) ﬁﬁ'&ﬁvﬂm%ﬁdﬂﬁ‘ﬁgﬁawﬁﬁrﬂ’ﬁmﬁﬁm %mﬁg’fmﬂimir%mmméén
(m 'u\%‘ﬁaﬁmwmmﬂéﬂt;
() ‘oremE' @ e A B e 9
) i @ atfir gereE @ fivE A E;
() wE & S R TR A S
() ‘mﬁﬁ'ﬁmwmww,wné%u

678 GI1/2011 - )

REGD.NO.D. L-33004/99




:THE GAZETTE OF INDIA :EXTRAORDINARY

[ParT I1—Sec, 3]

—

(il) 9RE WHR =71 Afirdt | ‘

(i) wwmﬂqa}tmmmﬁﬁﬁmﬁ
fo S arew o wewy )

{iv) I, THG TN Towierd a1 & e ¥ wesifg
%maﬁmmmmwﬁﬂml

ST
™ % g RAIC I CET e ap— R T T S
L Hen 7S Fq A9 TN w wrpE sl % fom
SR TT H o st
Rit (9er) Frmm, 1972
F 199 30 F spfty
I 2 @ et
(n (2) (3) (4) (5) (6) (7)
s 1 ST A dea, A 62
37400-67000 %.
+ U5 §
10000 %.
Y vl f6T S ARt iRl 2 fog st W ol g T e e % o Relten/wafrafa =1
M ol a1 o fafe sy sl Mems s e Ty, afk =¥ g
S F W F wwy e @
(8) (9) (10)
(%) SR/ wree T o e Y T
- S SfEE § yomm fag '
(&) Mmmmﬁ?aﬁmmﬁmﬁw}
8 ¥ head, w9 gy
¢)) %Pﬁﬂmmmﬁwﬁammn@?{g
BRIt W iy e
(=) e TEaRT, favafererg o sy wep.
mﬁmmmﬁﬁamqmaﬁmmm
F BT W FH 15 9 7 e
e ——— N
G R e T - sy— SR e g vl 9 § 3 Siforar,
nﬁﬁqrqammwmmﬁﬁn%ﬁfﬂm fmﬂﬁqﬁr/ﬂﬁrﬁgﬁammwmm
W W At Rt w2 v
(1) (12)
ST SR A T Fer, ot v @ e § @] TE
m,wmma}s‘msa&mmm
mﬁmmm'méu
uﬁﬁwmmﬁmuﬁm&,a’rmm Tl B # et wRfefrt § 9 o 9
Wﬁwnﬂﬁrmm :
(13) (14)
(1) ¥=w, TR w0 ywewy 5 | Sl




[ 11-a@ve 3(i)] Y ST TAYT ¢ AR 3

© [w 9 26-82005-Ta.]
21 (geht) &, HAR, WY H
MINISTRY OF CULTURE
(Department of Culture)
' NOTIFICATION
New Dethi, the 15th February, 2011

GS.R. 106(E).—In exercise of the powers conferred by Section 28 of the Rampur Raza Library Act, 1975 (22 of
1975) and in partial supersession of the Rampur Raza Library Service Recruitment Rules, 2002 in so far as it relates to the
post of Director, except with respect to things done or omitted to be done before such supersession, Rampur Raza Library
Board, with the previous approval of the Central Government, hereby makes the following regulations, namely =—

1. Short title and commencement—(1) These regulations may be called the Rampur Raza Library Service
Regulations, 2011.
(2) They shall come into force on the date of their publication in the Official Gazette.
2. Applications.—These regulations shall apply to all employees under the Rampur Raza Library Board, Rampur:
Provided that they shall not apply to persons | '
(@ not in the whole-time employment of the Board;
(i) employed on daily wages;
(i) whose services have been borrowed from Government Office or from other institutions, unless the concerned
persons, with the approval of the lending authority, opts to be governed by these regulations;

(iv) who are governed by special contracts with contain specified terms and conditions of service unless the
concemned person opts to be governed by these regulations.

3. Definitions.—In these regulations unless the context otherwise requires :
(a) “Act”means the Rampur Raza Library Act, 1975 (No.22 of | 975); _
(b) “Appointing Authority” in relation to any post means the authority competent to make appointments under
regulation; '
(¢) “Board” means the Rampur Raza Library Board;
(d) “Chairman” means the Chairman of the Board,
(e) “Director” means the Director of the Library;
(f) “Government’” means the Government of India;
(8) “Rules” meanthe Rampur Raza Library Rules, 1975.

SCHEDULE
Naime of Number of Classification ~ Pay Band Whether  Whether benefit Age-limit for direct
post post +Grade selection  of added years  recruits
Pay/Scale post or  of service
of Pay non-selec- admissible under
tion post Rule 30ofthe
: Central Civil
Services (Pension)
Rules, 1972 -
0y @) ©)] @ ) ® 0
Director 1 Non- Pay Band-4, Not . Yes Sixty two years
Ministerial . Rs. 37400-  applicable
67000
+Grade Pay

Rs. 10000
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Educational and other qualifications required for
direct recruitment :

Whether age and educational Period of probation/
Qualification prescribed for deputation, if any

direct recruitment will apply
in the case of promotion
(8) (9) (10)
(@) Arenowned scholar in Arabic(Persian/Urdu/ Not applicable Not applicable

Islamic Suadies‘-Medicval'-lndim’Hismry

(b) Degree of:Ph.D. in any of the above subjects/

fields fromtecqgnizedUniversigf

(c) Degme!Diplomam-?E}rdlt!Pers‘iaxv'Ardaic language

trom a recognized University/Institute

" (d) Atleast ISyeaﬁs’.-expm*ience-oﬂeﬂching/resemhf
administration:in acomparable Library, University

or other recognized teaching Institution,

Method of recruitment - Whether by direct
recruitment or by promotion .or by deputation/
fransfer and percentage of the vacancies

to be filled by varions methods

In case of recruitment by promotion/deputation/transfer, grades
from which promotion or deputation or transfer to be made

(1)

(12)

On contract for three years may be extended
upto five years or more by Chairman, Rampur
Raza Library Board, with approval of Govern-

ment,

Not applicable

Ifa Departmental Promotion Committee/Selection
Committee exists, what is its composition

Circumstances in which Urion Public
Service Commission to be consulted

for making recruitment
(13) (14)
() Chairman, Rampur Raza Library Board.

(i) Anominee of Government of India.

Not applicable

(i) Amember to be nominated by the Rampur Raza Library

Board amongst themselves.

(iv) An Expert on the subject to be co-opted with the approval
of the Chairman of the Rampur Raza Library Board.

(V) An Officer of Governor’s Secretariat, Uttar Pradesh to be
nominated by the Chairman, Rampur Raza Library Board,

[F. No. 26-8/2005-Lib.]
Dr.(Ms)T. KUMAR, k. Secy,
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